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NATIONAL COMPANY LAW APPELLATE TRIBUNAL  

Chennai Bench  

6th Floor, Ezhilagam Annexe, Chepauk, Chennai - 600005.  
  

 F.No. 012-037/NCLAT/CHN BEN/2025                      Dated: 02nd December 2025 

 

N O T I C E  
  

   Please take notice that the next date of hearing in the following matters listed in 

Chennai Bench on 03.11.2025 is 05.12.2025. 

S.No  Case No.  Name of the Parties  Counsel for 

Appellants  

Counsel for 

Respondents  

1.  TA (AT) No. 6/2022 

(Comp App (AT) No. 

361/2018 

IA No. 192/2018 
For Exemption 

IA No. 1748/2018 

For Stay 

IA No. 1749/2018 

 

O Arumugasamy 

Vs 

TR Mills Pvt Ltd & 15 

Ors 
 

 

WITH 

Mr. Pranav V Shankar Mr. Yeshu Mishra R3 

Mr. S Eshwar-R5-R7 

Mr. Praveen Kumar 

R10 
Mr. K Moorthy R12 

Mr. Aman Nalina 

Lingesh-R13- R16 

2.  TA (AT) No. 12/2022 
(Comp App (AT) No. 

259/2018) 

M Chandraprabha & 
2 Ors. 

Vs 

M. Leela & 11 Ors. 

 

WITH 
 

Mr. S Eshwar Mr. Aman Nalina 
Lingesh- R1- R4 

Mr. Yeshu Mishra R7 

3.  TA (AT) No. 13/2022 

(Comp App (AT) No. 

258/2018 

For Stay 

IA No. 1196/2018) 

Chandra Spinning & 

Weaving Mills Pvt. 

Ltd 

& 3 Ors 

Vs 
M. Leela & 10 Ors. 

 

WITH 

Mr. S Eshwar Mr. Aman Nalina 

Lingesh-R1-R4 

Mr. Yeshu Mishra R6 

Mr. Praveen Kumar 

R8 
Mr. K Moorthy R11 

 

4.  TA (AT) No.16/2022 

(Comp App (AT) No. 
310/2018 

For Stay 

IA No. 1353/2018 

For Exemption 

IA No. 1359/2018) 

For Direction 
IA No. 1150/2024 

 

M. Nagaraj & 4 Ors. 

Vs 
M. Leela & 13 Ors. 

 

 

WITH 

Mr. Yeshu Mishra Mr. Aman Nalina 

Lingesh-R1-R4 
Mr. S Eshwar- R6, 

R8- 

R10 

Mr. Praveen Kumar 

R12 

Mr. K Moorthy R13 
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5.  TA (AT) No. 19/2022 

(Comp App (AT) No. 
360/2018 

For Direction 

IA No. 188/2018 

O Arumugasamy 

Vs 
Chandra Spinning 

and Weaving Mills 

Pvt. Ltd & 15 Ors. 

 

WITH 
 

Mr. Pranav V Shankar Mr. S Eshwar- R1-R4 

Mr. Yeshu Mishra R5 
Mr. Praveen Kumar 

R9 

Mr. Aman Nalina 

Lingesh-R13-R16 

6.  TA (AT) No. 21/2022 

(Comp App (AT) No. 

277/2018 

For Stay 

IA No. 1347/2018) 
 

M.S Nagarathna &  

3 Ors 

Vs 

M Leela & 10 Ors. 

 
WITH 

Mr. Naman Jhabakh Mr. Aman Nalina 

Lingesh- R1-R4 

Mr. Pranav V 

Shankar 

Mr. Praveen Kumar 

7.  TA (AT) No. 23/2022 

(Comp App (AT) No. 

309/2018 

For Stay 
IA No. 1351/2018 

For Exemption 

IA No. 1352/2018) 

 

TR Mills Pvt Ltd &  

5 Ors 

Vs 

M. Leela & 8 Ors 

Mr. Naman Jhabakh Mr. Aman Nalina 

Lingesh- R1-R4 

Mr. S Eshwar - R7-

R9 
Mr. Pranav V 

Shankar 

Mr. Praveen Kumar 

        
     By order of Hon’ble Member (Judicial)   
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